Annexure -5

Name of the Corporate Debtor: Krishna Knitwear Technology Limited

[Date of commencement of CIRP : 13.01.2020

[List of creditors as on : 26.08.2023

List of operational creditors (Workmen)

(Amountin Rs. )

Sr. No. [Name of Name of Details of claim Details of claim admitted Amount of | Amount of | Amount of | Amount |Remarks, if
Authorised [workmen received contingent [any mutual| claim not | of claim any
Representa claim dues, that | admitted | under
tive, if any Date of Amount [Amt. of Nature of Amount [Amount |Whether |% of may be set verificati

receipt claimed [claim claim covered |covered by |Related |voting off on
admitted by Guarantee |Party share
Security in coC
intoroct
1|NA Surendra Singh [05.01.2021 72115 0|Gratuity Dues 0 No 0 0 0 72115 O|Note-1
Note-1:|Claim received from the workman is based on the order passed by labour union during moratorium.

The claim in not prescribed format and received after statutory timeline




